FORM A

PuBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF BALLY EXPORTS LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor Bally Exports Limited
2. Date of incorporation of corporate debtor 21/05/1996
3. Authority under which corporate debtor is | Registrar of Companies, Kolkata
incorporated / registered
4, Corporate Identity No. / Limited Liability Identification | U51909WB1996PLC079772
No. of corporate debtor
5. Address of the registered office and principal office (if | P 26B Kasba Industrial Estate, Phase 111,
any) of corporate debtor Tiljala, Kolkata, West Bengal, 700107
6. Insolvency commencement date in respect of | 14/08/2024
corporate debtor
7. Estimated date of closure of insolvency resolution | 10/02/2025
process
8. Name and registration number of the insolvency | Neeraj Kumar Sureka
professional acting as interim resolution professional IBBI/IPA-001/1P-P-01539/2019-2020/12517
9. | Address and e-mail of the interim resolution | Central Plaza, 6™ Floor, Room No. H, 41, B.
professional, as registered with the Board B. Ganguly Street, Kolkata- 700 012, West
Bengal
ipneerajsureka@gmail.com
10. | Address and e-mail to be used for correspondence | Central Plaza, 6™ Floor, Room No. H, 41, B.
with the interim resolution professional B. Ganguly Street, Kolkata- 700 012, West
Bengal
cirp.bally@gmail.com
11. | Last date for submission of claims 28/08/2024
12. | Classes of creditors, if any, under clause (b) of sub- | Not Applicable
section (6A) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act as | Not Applicable
Authorised Representative of creditors in a class (Three
names for each class)
14. (a) Relevant Forms and https://ibbi.gov.in/home/downloads

(b) Details of authorized representatives
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of
a corporate insolvency resolution process of the Bally Exports Limited on 14th August, 2024.

The creditors of Bally Exports Limited, are hereby called upon to submit their claims with proof on
or before 28th August, 2024 to the interim resolution professional at the address mentioned
against entry No. 10. 2




The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against entry No.13
to act as authorized representative of the class [specify class] in Form CA. Not Applicable

Submission of false or misleading proofs of claim shall attract penalties.

N N S kg

Neeraj Kumar Sureka
Date: 16 August, 2024 (Interim Resolution Professional of Bally Exports Limited)
Place: Kolkata Regn.: No. IBBI/IPA-001/IP-P-01539/2019-2020/12517
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FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF BALLY EXPORTS LIMITED
RELEVANT PARTICULARS
BALLY EXPORTS LIMITED

Name of corporate debtor

Date ofincorporation of corporate debtor 21/05/1996

WM =

Authority under which corporate debtor is
incorporated/ registered

Registrar of Companies, Kolkata

4. |Corporate Identity No. / Limited Liability
|dentification No. of corporate debtor

U51909WB1996PLC079772

5. |Address of the registered office and principal
office (if any) of corporate debtor

P 26B Kasba Industrial Estate, Phase 111, Tiljala,
Kolkata, West Bengal, 700107

6. |Insolvency commencement date in respect of| 14/08/2024
corporate debtor

7. |Estimated date of closure of insolvency|10/02/2025
resolution process

8. |Name and registration number of the insolvency | Neeraj Kumar Sureka

professional acting as interim resolution|IBBI/IPA-001/IP-P-01539/2019-2020/12517

professional

9. |Address and e-mail of the interim resolution
professional, as registered with the Board

Central Plaza, 6th Floor, Room No. H, 41, B. B.
Ganguly Street, Kolkata- 700 012, West Bengal
ipneerajsureka@gmail.com

10. Central Plaza, 6th Floor, Room No. H, 41, B. B.
Ganguly Street, Kolkata-700 012, West Bengal

cirp.bally@gmail.com

Address and e-mail to be used for
correspondence with the interim resolution
professional

11. | Last date for submission of claims 28/08/2024

12.|Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by

the interim resolution professional

NotApplicable

13.|Names of Insolvency Professionals identified to
act as Authorised Representative of creditors in

aclass (Three names for each class)

NotApplicable

14.|(a) Relevant Forms and
(b) Details of authorized representatives are

available at:

https://ibbi.gov.in/home/downloads

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Bally Exports Limited on 14th August, 2024.

The creditors of Bally Exports Limited, are hereby called upon to submit their claims with proof on or before
28th August, 2024 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proofin person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against entry No. 13 to act
as authorized representative of the class [specify class]in Form CA. Not Applicable
Submission of false or misleading proofs of claim shall attract penalties.

Neeraj Kumar Sureka
(Interim Resolution Professional of Bally Exports Limited)

Date: 16 August, 2024
Regn.: No. IBBI/IPA-001/IP-P-01539/2019-2020/12517

Place: Kolkata




(4ifSTs Siared FEFIEa Gra wiE e i Fifes

(A5
NARSiNGNa

%-(7191a: www.ekdin-epaper.com

Website : www.ekdin
http://youtube.com/ a dail
Epaper : ekdin-epa

mmﬁzm—mfﬁarwmﬁmmw

FEEMS! 39 TWHTB 2038 > TH 89 ##aa W T b AL b #IS! ©.00 G M Kolkata 17.08.2024, Vol.18, Issue No. 68, 8 Pages, Price 3.00

T
wgTgel cage
(205% AIEF TTHACSH SIS AFAHHE (@16 = 2w
(GG TG A 2 FLATAD 2NHA) [ASCEFAS (TS & T

aﬁ%wvnfﬂﬁﬁm mﬁﬁtﬂmﬁmﬁm oF &)

> | FCATCAD (QOCId 5 ?11% mvrnﬁ fafise
3. | FCATRD (OOER S1ots wifad | 35.06.555Y
©. | (@ F$oICEa Sl FCAAD (ondl (ATSTER SI%F (G- eTbll
. ﬂ%ﬁﬁ\a—@ | |
8. | @CACaD C SCIACHD o «&’/ U51909WB1996PLC079772
b w et siRrefb R a |
¢. | FATAD (OBEd (EIHOIG SIfF <) T8 2uf w1t T@ifRaie @00, FE 555,
| 2latey =ife (i o 2tes) fsten | fosTe@l, Farael, 2R esas, 200304
v, | TECe i awE efEm v eifEe $8.0t.3038
q. | ZepCe e gw wfel e $0.03,303%¢
= |
b, | AR GBI (MR 20T PR EEEERIER (s
| FAACSH CARMITAT I g IBBI/IPA-001/IP-P-01539/2019-2020/12517
. EEE|
B '@mﬁﬁ@%@?@m@a@mﬁ T CGIeT 2TeT, A% G, S5 ok 2D, 89, 419
CoImITaE T2l =g 2o si1feT 25, Feieret - 40003 3, wAfkewam
__ipneerajsureka@gmail.com
Yol IFLS| AR (FMITE AZS PG, A% ey, T L 93, 85, R
CRMTRITH Ty D 3% 200 %5, FTaTel - 400033,
cirp.bally@gmail.com
S5 1 i Wi oo el T 3b.0v.3038
s3SI Cad, T (g A0, REE | 2aiey W
R 23 W@"fﬁﬁ'{(w)tﬂﬁ (f) sifararst
| S AT (o FEF fefifere
s R @ﬁrmﬂmﬂfm’fﬂwwﬁﬁ ATy A
20T S SRS (MR
fofereatag ar (eifoll cefdve fesfbam) |
38 () wrfde wafe gz https://ibbi.gov.infen/home/downloads
| (4) el waifivs sfefifoe Faifre

ozl RIS 2R I @i = G, W M A GHeies Fhe- AT
BIEILS 1 A G @ T 8 WP 038 WifFrd |
<ifer @elieH Ffnse-a3 RErss@isers e w2 72 Sitng 717 3 =66 2038 i
TEE G AR (IR 65 @ 712 s 0 -4 SfFf e ool Fars |
wifefes RfeCaarRpIRialet i)y w2 372 (e (AvyTee MR SItwa Wi wife] S0 AR | Sy
ffcnsreriore witra wif amsey f2 w1z afesreeita a v A tayfen s vifds sace
NG |
T R 527 BT Sifere Sl @ o [ 7E# e cfive oml st
eifefeif (e e Al o3 7R so-7 Sfefire Siferely Sreef comi fomeera Ity (e,
it Sgce S wfeffy B w<fR i wf Frg s sie sars |
o w4t [Eresat e 72 wiE 7t cEa sE 2re 2|

T (FERenE

Sifdd : yu TS s088 (2T GFCeA5w FREe 9 SodS B 9= (o=ma)
Z  FETFO] @@TWQ IBBI/IPA-001/IP-P-01539/2019-2020/12517




